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SCHEDULE Il
FormB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liguidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MANAN APPARELS LIMITED

PARTICULARS

Mame of corporate delior

Date of inconporation of corporate
debtor

Authority under which comporate Registrar of Companies, Murmbai
debtor is incorporated)’ registered
Corporate I:Imthnumber J limited U18100MH2005PLCI55531

Address of the regstered office and | Reglstered office: Al - 121 - 124, Shree Raj Lami

principal office (if any) of corporate Commercial Complex, 15t Floor, Kalher, Bhiwandi,
debtor Thane, Maharashtra - 421 302

Date of dosure of Insolvency 30012025

Resolution Process

31012025 (Certified true copy of the order was

obtained on 12.02.2025)

Name and regjstration number of the | Kamal Kumar Jain

Insolvency Professional acting as IBBI/IPA-DOL/IP-PO00S2/2017-18,/101592

liuicator

Address & e-mall of the liquidator, as | Address: 315-A, Road Mo.2, Shanti Nagar, Gopalpura

registered with the Board Byepass, Durgapura Jaipur, Rajasthan, 302018
Email: i il.corm

Address & e-mail to be used for msﬁﬂ,ﬂoﬂdmmmrﬁnﬂalwm

comespondence with the Rquidstor

11. | Last date for submission of claims MﬂSM{EﬂmDayﬁmﬂ'ﬂdatﬂdremmﬁ
certified true copy of the order ie., 12.02.2025)

MNotice is hereby given that the Hon'ble National Company Law Tribunal, Mumbai Bench has
ordered the commencement of liquidation of the Manan Apparels Limited on 31.01.2025.
The stakeholders of Manan Apparels Limited are hereby called upon to submit their claims
\i.rgh proof on or before 14.03.2025, to the liguidator at the address mentioned against item
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submitthe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liguidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insohvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38,

. Sd/-
Eiztfeljl;:;:j? bruary 2025 Kamal Kumar Jain, Ligquidator
' IP Registration No: |BBI/|PA-001/IP-PO0092,/2017-18/10192

AFA Certificate No. AAL1/10192/02/311225/107752 valid upto 31-Dec-25
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